FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
FRONTAGE MEDIA PRIVATE LIMITED
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
Name of the Corporate Debtor along with| Frontage Media Private Limited
PAN/CIN CIN: U74990MH2010PTC202897
2. | Address of the registered office Shop No. 605, Takshishila Commercial
Complex, RHB Road, Mulund West,

Mumbai, Mumbai City, MH-400080 IN

URL of website https://insolvencyandbankruptey.in/cirp/f

rontage-media-private-limited/

Details of place where majority of fixed assets are Village Dhamote Tal. Karjat Dist.-

located Raigad.

Installed capacity of main products/ services NA (The Corporate Debtor is owning
flats & shops)

Quantity and value of main products/ services sold | Corporate Debtor is engaged in business
of providing professional advertisement

management services. In FY 2019-20,
Revenue from Operations was Rs. 7.89
crores (approx.) (The Corporate Debtor is
not in operation since March 2020)

in last financial year

7. | Number of employees/ workmen Nil

8. [Further details including last available financial | Email at frontage.ibc@gmail.com

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of

the process are available at:

9. [Eligibility for resolution applicants under section | https://insolvencyandbankruptcy.in/ci
rp/frontage-media-private-limited/

Or email at frontage.ibc@gmail.com

25(2)(h) of the Code is available at




10.

Last date for receipt of expression of interest 19.12.2024

I1. | Date of issue of provisional list of prospective | 22.12.2024
resolution applicants

12.|Last date for submission of objections to| 25.12.2024
provisional list

13. | Date of issue of final list of prospective 28.12.2024
resolution applicants

14. | Date of issue of information memorandum, 28.12.2024
evaluation matrix and request for
resolution plans to
prospective resolution applicants

15. | Last date for submission of resolution 27.01.2025
plans

16. | Process email id to submit EOI frontage.ibc@gmail.com

> /
A Sd/-
Manish Lalji Dawda

Resolution Professional in the matter of
Frontage Media Private Limited
Registration No.: IBBI/IPA-001/IP-P02506/2021-2022/13797

AFA: AA1/13797/02/170823/104469 (Valid up to — 30.06.2025)
AAA Insolvency Professionals LLP, 144, Mittal

Court, B Wing, Nariman Point, Mumbai,

Mabharashtra - 400021

Date: 04.12.2024

Place: Mumbai
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Maroon 5's Adam Levine seen at the band's debut India performance in Mumbai on Tuesday

A concerted push
for the economy

GIVENTHE EVOLVING
GLOBALdynamics, Indiais
the new kid on the block
whichis opening to the
world of ‘experience
economy'. Ahost of music
concerts have been
announced with some
global artistes like Maroon 5,
Green Day, Shawn Mendes,
Louis Tomlinson coming for
the very first time. Other
artistes like Coldplay, Dua
Lipa, Ed Sheeran are playing
once againinindia.This
frenzy has also pushed local
performers like Diljit Dosanjh
to the forefront. Therisein
disposable income has
resulted in the significant
demand surge
forsuch con-
certsin India.
Thedirectand
indirect spending

Estimates of tentative expenditure

EXPRESS PHOTO: PRADIP DAS

® Border-Gavaskar
Trophy: Hardly
anyone towatch
Australian team

SRIRAM VEERA
Adelaide, December 3

“"THEY TOLD ME it will be busy,
but this busy, huh!” The elderly
lady at the entrance of the Ade-
laide Oval sayswith a smile.

Around her, utter chaoticjoy
prevails as at least 3,000 fans
storm through just to see the
Indian team practice. Dhol
beats, cries of ‘jeetega bhai
jeetega’, ‘Kohli Kohli’and ‘Rohit
Rohit’ring in the air.It was an
open session for fans to watch
theAustralianand Indian teams
training. There were hardly any
people towatch the Australians
train in the afternoon but
around 5 pm, theyblewinlikea
storm to see the Indians, shock-
ing theladyat the gate.

Around 6 pm — the Indians
had along training session that
started even before 5 pm and
ended nearly three-and-a-half
hours later — a group of at least
20Australian schoolkids in uni-
form ran in to see them. There
was no such group for the Aus-
tralians training. They weren’t
kids of Indian origin either,such
is the attraction of this Indian
team Down Under.

The official training was

Ed Sheeran, seen with Diljit Dosanjh, had a sold-out concert
in Mumbai in March. Sheeran is set to return to India in 2025

~36,000-8,000 cr

Expenditure potential on an
annualised basis if the live
entertainment space could be
explored more in the coming days

EXPRESS NEWS SERVICE
New Delhi, December 3

DELHI UNIVERSITY'S SHRI
Ram College of Commerce
(SRCC)has completed the place-

onthese con- (% crore) mentseason 2023-24with over
certs spanning Major heads Base | Optimistic 500 offers being made by more
around two- of expenditure | case | Scenario than 135 companies in over 15
three months Ticket 771 963 sectors.As per the college, these
will provide a i A ' o 143 | = sectors include consultmg, fin-
major boost N o7 ] o ance, startup, tax and advisory,
to the overall 1 - FMCG, insurance, among oth—
. Transport 208 260 ers.SRCCsawa 29%increase in
spending and Sponsorship 050 313 the number of recruiters.
c.:onsumptlon __ Miscellaneous | 45 | 6 The highest package is Y35
) ) . : lakh per annum, ¥8.63 lakh is
Dua Lipa performed in i, Total .o 2l theaverageand¥7.15lakhisthe
Mumbai on Saturday iy Source: Bank of Baroda Research

DIGJAM LIMITED
CIN : L1T123GJ2015PLC083569
Registered Office : Aerodrome Road, Jamnagar - 361 006

Gwaral India

'H:hslle - W digjam .;;._n
[Purstant to Sections 108 and 110 of the Companies Act, 2013, read with Ruls 20 & Rula
22 of the Companies (Management and Administration) Rules, 2014]
Dear Member(s)
Notice is heraby grean that the resolubon ssf cul below 2 proposed ba be passed by tha membars
of Digjam Limited {"the Company™) by means of Postal Ballot onfy by way of remale geepting
pracess ["e-voting”), pursuant fo Sechion 110 of the Companies Act, 2013 ("the Act™), read
with Rule 22 of the Companies (Management and Admiréstration) Ruses, 2014 [“the Rules")
and athar apphcabla prowisians of tha Act and the Bules, Genaral Circular Nos. 1472030 dated
Aprl 8, 2020, 172020 dated Apnil 13, 2020, 222020 dated Jums 15, 2020, 3372020 dated
September 28, 3020, 3972050 dated Decernber 31, 2020 and resad with oiher relevand croulars;
inchiding General Circular No, 18027 daled June 23, Z121 and Genars Circuler No 2002021
dated Decamber 8, 2021, N2022 dated Sth May 2022, 19/2022 dated 26th Decamber 2022 and
2023 dated 25th Seplember 2023 issued by the Mnisiry of Comosale Affairs {“MCA Circulars™),
Regulation 44 of the Secunties and Exchange Board of India (Listng Obligations and Disclosurne
Reguiramants) Regulatens, 2015 ("SEBI Listing Regulations™), Secrelaral Slandard-2 on
General Maelings issuad by The Instilute of Company Secrataries of Intia and other applicabis
taws, nules and regqulations (incleding any statutory madification or re-enactment fereof for the
lime being in fores and as amended from Bme o fne), the Campany has on Friday, Movembss
29, 2024, sant ta the Members, who have registered their E-mail |05 with in the benedicial
ownership data @ records of Nalional Securities Daepostiory Limded and Cenlral Depassiory
Fervices (India) Limited (“Depositories™) and the record of the MCS Share Transfer Agent
Limited, Raglstrar and Share Transfer Agant, the notice of postal balle! dated December 03,
2124 Sogether with an explenatory statement pursuant to section 102 of the Act
The Board has, pursuant o Bula 235) of the Sules, appointed Mis Ankit Salhi & Assocates,
Practicing Company Sacrefanies, (Membership No, ACS 25415) (CF Mo, 11088} a5 fhe Scrutnizer
for conductng the vobing procass thraugh Postal Ballot | E-Mating in accordanca with the law and
in & fair gnd transparent marnear
The Scrutinizer will submit his Report, in writng, upon completion of scruting of E-Voling data
pravided by WSO, ina fair and transparent manner. The result on the resolufions proposed to
b passed throwgh Postal Ballol f E-Voling shall be annaunced within 2 working days from the
closure of g-voling and will be displayed on fhe notice board &l the Ragisiered Office of the
Comgany for-a pericd of 3 {Thres) days and shall be comemunicated 1o BSE Limited and Mational
Binck Ex..hange of India Limied {“Stock Exchanges"| where the equily shares of the Company
are: listed. The results of the Postal Ballot / E- oting will also be displayed on the Company's
wehsde al waw digjam.coin and on the wabsile of HSOL a8 wew avoting.nsdl com
The fagi date of the E-Voling shall be the dateon which the Resclubian shall be deemed io have
baen passed, if approved by the reguisibe mesontby.
Membars am raquested b pravide thair assent or dssent theaugh e-voting only. Tha Company
has availed the services of MCS Share Transfer Agent Limited, Registrar and Share Transfer
Agent of the Company for facilitating e-voling to enable the shareholders 1o cast thelr vobs
slactranica®y, The delailed procedure Tor e-voling = enumaraled m fha notas o the postal ballol
natice
EFEE:IAJ. BUSINESS :
. To approve Material Related Party Transaction|s) with Krihaan Texcham Private Limited
(CIN @ UTS999MH2019PTC321644) to be enter during FY 2024-2025,
& To approve Material Related Party Transackion(s) with Mr. Hardik Bharat Patel
(DN (550663), Executive Director of the Company to be entered during FY 2024-2025,
1. To consider and approve the limits for selling, leasing, or otherwise disposing of the
whale or a substantial portion of the company's undertaking. If the company owns
multiple undertakings, this approval will cover the whole or substantial portion of any
such undertakings, in accordance with section 180{1){a) of the companies act, 2013,
4. To consider and Approve the Borrowing Limits of the Company UIS 180{1)(c) Of the
Companies Act, 2013,

% To consider and Approve the Alteration in the terms of the Debentures of the Company.
The lacikly bo emarcise wabe thoaugh ramole e-vefing will be avadable durng the kallowing panad:

Commencement of a-veting : From 09.00 a.m. on Thursday, December 05, 2024
'L‘.nnr:Juslm of e-woting ; At 5:00 p.m. on Friday, January 03, 20235

T ——— g m——

“Cut OH date ; Friday, Movember 23, 2024

In line with the MCA Circulars, the Postal Ballof Matice is being sent only thraugh elecironic mods
to those Miembers whose email addresses ane registared with tha Company | Depagiteries. The
communacation of ihe assant or dissant of fhe Members would [ake place through e e-wofing
SYSIE Onty,

A person who is not a member a5 on the ‘cut-off date’ ie, Fndey, November 28, 2034 should
Ireat the Motos of postal baltot Tor information purpose only. The copy of the postal ballol notioe
& avalablke on Company's websde 21 wwwdigam coon, Membsrs wha do nod receres the pastal
ballot notice may download it from the above-mentionad website,

WMembers holding shares in physical mode end who have nof updated their email addresses with
lhe Comgany are raquested to update their emad addresses by writing 1o the Company at
cosec@digjam.ca.n or wilth e Registrar and Transler Agend of the Company; 1., MCS Share
Transter Agent Limited {Regisirar or "RTA") at mossta@redifimad.com along with the copy of
the signed request ketter in Form [SR-1 mentioning (he name and addrass of he Mamber,
seff-attestad copy of PAN card and self-attesied copy-of Driving License, Election [dentity Cand,
Passporl (a5 the case may ba), Members holing shares in demalerializad made ane raguasied
i regester 1/ update their email addressas with the releven! Depositorias Parficipants, bn case of
any ‘gueries | difficulties in registering the e-mail addrésses, Members may wrile 1o
coseciZdigjam.ca.in

Place - Mumbai

Date : Decamber 03, 2024 By the Ordar of the Board of Dineclors
Registered Crfficea | For DIGJAM Limited
Aarodrome Road, Jamnagar 367 005, [Gujaras) Mohit Premchand Dubey
CIM  L1T123GJHH SPLCOBISES Company Secratary
cuse:@ﬂjan.m in, wenw, digiam.couin ACS - BTI63

median package.Thetotal gross
value is around I43.42 crore.

INTPC Limited

1A Gowtl. of indls Enderpriss)

Corporate ldentification Mumber : LA10IDLASTSE000TS66
Regd. Office: NTPC Bhawan, Core-T, SCOPE Complex,
7. Institutional Area, Lodi Road, New Delhi-110 003
Tel. : 0191-24367072, Fax : 011-24361018,
E-mail : isdi@ntpe_co.in, Website @ waw.ontpe.co.in

ATTENTION VALUED SHAREHOLDERS OF NTPC LTD.

Pursuant to Section 124(5) of the Companies Act, 2013 and the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and
Refund) Ruyles, 2016, [IEPF Rules, 2016}, a Company i5 required o fransfer
the amoumntz of unpaid dividend remaining unpaid and unclaimed for a
continuous perod of 2aven (7] vears from the date of fransfer of such amount
to Unpaid Dividend Account o the credil of the  Investor Education and
Protection Fund (Fund) set up by the Central Govemmanl

Furiher, pursuant fo Section 124(8) of the Companies Act, 2013 and IEPF
Rules, 2016, all shares in respect of which dividend has not been peid or
claimed for seven consecutive years or more, shall-also be transferred fo
IEPF Account

Datails of the sharaholders, In respect of sharas for which dividend had
remainad unclaimed or unpaid for saven conseculive years and transferred io
the IEPF Authority’s Demat Account, are available on the website of the
Company at www.nipc.co.in.

The Interim Dividend for the financial year 2017-18 @ Rs.2.73 per equily
share was paid on 15.02 2018, As per the provisions of the Companlas Act,
2013, tha unpaid and unclaimead amounts of the aforesaid dividend bacame
dua for transfer o Fund. The corresponding sharas of the holders wha have
ot encashed/claimad their dividend for sevan consecutive years are also
liable to be fransferred fo IEPF Authonty’s Demat Account,

Shareholders may please note that ifany amount'shares are transfemed to the
Furd, than the same has o be claimed from tha ‘Investor Education and
Protection Fund Authonty' following the procadura as provided under IEPF
Rules, 2016.

Shareholder{s)may refer to "IEPF Details” under the “Investars” seckion of the
website: www.ntpc.co.dn for further information for unclaimedfunpaid
dividend/shares due o be transferred to IEPF Account To avold the
inconvenience of claiming the refund/shares from 'Investor Education and
Protection Fund Authorty’, shareholders who have not received/claimed/
encashed warrant(s) refating to the Intenm dividend for the financial year
2017-18 paid in February, 2018, may lodge thair claims with the RTA e,
Besatal Financial & Computer Services (P) Lid., Beetal Housa, 3" Floor, 98
Madangir, Behind Local Shopping Centre, Near Dada Harsukhdas Mandir,
Mew Delhi-110062, Tal,: (011) 299612817 28861283, Fax; {011) — 29961284
and Email: nipc@bestalfinancial.com or with the Dy, Nodal Cfficer; Investar
Services Department, NTPC Lid, at the address indicated above,
Shareholders may kindly ensure that claim, if any, is received by the
RTA/NTPC Lid. on or before 04,03.2025 to ensure that unclaimed/
unpaid dividend amount and shares are not transferred to the Fund,
MNTPC Ltd. had also msued Tax-Frea Bands — 2013, Tax-Fraa Bonds — 2015
and Bonus Debanfuras. Investors are also requeasted lo chack the details of
such unclaimed interest amounis of Tax-Free Bonds and Bonws Debentures
under the "Invesiors” sechion of the website: www.ntpe.co.in and lodge the
claim with KFin Technologies Limited (RTA for Tax-Free Bonds and Bonus
Debentures) at Selenium Tower-B, Plot No. 21 & 32, Gachibowli Financial
District, Manakramguda, Serlingampally, Hyderabad-500 032, Phone Mo,;
040-6716222; and Email. ginward ris@kfintech.com or with the Dy. Nodal
Cifficer, Investor Services Department, NTPC Lid

Shareholders(s) are requested to keep their email ID and other relevant
details updated with their Depository Participant (DP), in case of shares
held in dematerialized form and with the Company/RTA, in case of

shares heldin physical form. For and on bahalf of NTPC Ltd.
sdf-

[Ritu Arora)

Company Secretary &

Date ; 03.12,20:24 Compliance Officer
Place : New Dathi M. No.: F5270

"IMPORTANT™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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At least 3,000 fans stormed through just to see the Indlan team practice at an open session for
fans to watch the teams train at the Adelaide Oval on Tuesday

supposed to start at 5:30 pm
local time, and it did, but two
Indians were at nets an hour
earlier: captain Rohit Sharma
and Rishabh Pant, who hit the
batting nets straightaway,
before the crowd camein.

Rohit’strainingin particular
was interesting.“Yaar, gaddha
haiidhar!(Thereisahole/dent)”
he said about an area of the
ground at the popping crease of
the first net he went into bat.
There are four nets at the Ade-
laide Oval,and he chose to carry
on in that particular one as it
didn’t upset his rhythm.

The skipper stood carefully,
hisbackleg cutting the popping
crease line.The dent was partic-

PLACEMENT SEASON

m At over 135 companies, 29%
increase in the number of recruiters

IL3.42 crore 67%

is the total gross
value

¥8.63 lakh

per annum is the
average package

rise in the highest
internship stipend

¥3.67 lakh

per month is highest
internship stipend

ularlybad justbehind the crease.
Even as a support staff sug-
gested rather naively that he
could perhaps stand a touch
ahead, Rohit replied, “arre! I
want to stand here”.

Andso he stood,backlegon
the crease line. His first move-
ment was opening that front
leg that pressed forward at an
angle towards the bowler.Rohit
has a rather visible twitch of
both feet as the bowleris about
to enter the delivery stride, his
knees flexing, and the front
foot opening out a touch. This
was his main focus in the nets.

Rohit was seen discussing
with assistant coach Abhishek
Nayar if he was getting the

EXPRESS PHOTO: SRIRAM VEERA

stance and movement right.
In his first stint, before the
other players came, Rohit faced
newshinyballs.Does that mean
hemightyetopentheinningsin
the Adelaide Test orwasittojust
ensure that he faced deliveries
that seamed a bit - as new balls
tend to do. Once the rest of the
team joined him at the batting
nets after warm-up and catch-
ing practice, he faced old balls.
In each of the four nets, two
batsmen were together. If the
pairings are anything to go by,
Rohitwas paired with Pant.One
batsman facing a few balls,and
anotherat the non-striker’send.
KL Rahul and Yashasvi Jaiswal;
Virat Kohli and Shubman Gill;

The average CTC of the top 10
percentile is ¥19.62 lakh per
annum,¥17.01 lakh for the top
20 percentile and ¥15.06 lakh

Fortheinternships,thistime
thereisa 67%jumpinthehigh-
est stipend,a 1229% rise in the
average stipend and a 99%

internships.The highest stipend
is ¥3.67 lakh a month and
340,000 smonthistheaverage.
Over 115 offers for internships

Thousands throng to watch Indian team train

Rohitand Pant; Washington Su-
ndar and Nitish Reddy. That in-
dicates Jaiswal and Rahul as the
openers, Gill and Kohli the No.3
and No.4,respectively,and soon.

But all that's speculation.
Eitherway,suffice to sayIndians
practised long, hard,and rather
intensely, with at least 3,000
people hollering around them.

Incidentally, head coach
Gautam Gambhir, who had
gonetolndiaafterthe Perth Test
and missed the warm-up game
in Canberra,wasbackand stood
behind the stumpsat one of the
four nets. Arms crossed, face as
intense as ever, he was almost
motionless watching proceed-
ings.Nowand then,when Rohit
wasbetween his stints fromone
net to another, theywould have
a short chat, but for the main
part, Gambhir stood therelike a
statue, observing everything
quietly. Just like the statue of
Clem Hill, who played in the
early1900s,thatstandsoutside
the arena, near the road across
the river that shimmered in the
afternoon sun.

Inside though, the Indians,
and for that matter Australians,
were smashing the ball.

The lastword,however, goes
tothat securitylady.

“How many people turn up
for nets for the Indians in your
country?!” Oh, it’s not open to
the public there. And she goes,
“Makes sense, I can see 10,000
landing up. Howwill people like
me manage, then?!”

SRCC sees over 500 offers, highest at X35 lakh

As per the information sha-
red by SRCC, 10% of the batch
comprised of BA (Hons) Eco-
nomics, 80% was BCom (Hons)
and the total diversity for the
batchwas 46:54 men:women.

Some of the main recruiters
included BCG Bain & Company,
McKinseyy, Kearney, Bank of
America, LEK Nomura,
Deutsche Bank,Blackstone,FTI,
DBS Bank, Barclays, Accenture,
S&P Global, HSBC, DE Shaw, ZS,
HUL, American Express,
Deloitte, Microsoft, KPMG,PwC,
EY, Premji Invest, HP, Standard
Chartered, Grant Thornton,
Samagra, Trinity Wells, Google,
Wells Fargo, Capital Mutual

forthe top 10 percentile. increase in the gross value of

g
RADICO KHAITAN LIMITED

CIN : L26941UP1983PLC027278
Registered Office: Rampur Distillery, Bareilly Road, Rampur - 244 901 (U.P.)
Tel. No. : +91-9927072601-02, +91-9927078512, Fax No. : 0595-2350009
E-mail : investor@radico.co.in, Web.: www.radicokhaitan.com
NOTICE FOR LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have been reported as
lost/misplaced and the Company intends to issue Letter of Confirmation/ Entitiement
Letters in lieu of the physical Share Certificates, pursuant to the Circular No. SEBI/
HO/MIRSD/MIRSD_RTAMB/P/CIR/2022/8 dated January 25, 2022 issued by the
Securities and Exchange Board of India, regarding Issuance of securities in
dematerialized form in case of Investor Service Requests. Any person who has a
valid claim on the said shares should lodge such claim with the Company at its
Registered Office within 15 days hereof.

Sr.. Name of the Holders Folio |No. of Shares | Certificate | Distinctive
No. No.(s) |(Face Value of | No.(s) No.(s)
Rs. 2/- each)

1. | RANGANATHAN S

(DECEASED)

SRIRANGAM PADMA PRIYA

(CLAIMANT) 0019461 310 57286 | 3279376 -3279685
2. KRISHNA GARG 0007404 100 52901 | 158526 - 158625
3.  OM PRAKASH SHUKLA 0021503 620 58039 3658441 3659060

Fa|I|ng to receive any object|ons within 15 days from the date of publication, the

Company will proceed to issue the Letter of Confirmation or Entitlement Letters

to the Registered Shareholders or claimants, as the case may be, without
entertaining any claim of any nature whatsoever in future.

For Radico Khaitan Limited

Dinesh Kumar Gupta

Senior VP - Legal & Company Secretary

Place: New Delhi
Date : 03.12.2024

INVITATION FOR EXPRESSION OF INTEREST FOR
FRONTAGE MEDIA PRIVATE LIMITED

(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

SI. RELEVANT PARTICULARS

1. | Name of the Corporate Debtor along| Frontage Media Private Limited
with PAN/CIN CIN: U74990MH2010PTC202897

Address of the registered office Shop No. 605, Takshishila Commercial
2. Complex, RHB Road, Mulund West, Mumbai, Mumbai
City, MH-400080 IN

3. | URL of website https://insolvencyandbankruptcy.in/cirp/

frontage-media-private-limited/

4. | Details of place where majority of
fixed assets are located

Village Dhamote Tal. Karjat Dist.- Raigad.

5. | Installed capacity of main products/
services

| 6. | Quantity and value of main products/
services sold in last financial year

NA (The Corporate Debtor is owning

flats & shops)

Corporate Debtor is engaged in business of providing
professional advertisement management services. In
FY 2019-20, Revenue from Operations was Rs. 7.89
crores (approx.) (The Corporate Debtor is not in opera-

tion since March 2020)
7. | Number of employees/ workmen Nil
8. | Further details including last available | Email at

financial statements (with schedules)
of two years, lists of creditors, rele-
vant dates for subsequent events of
the process are available at:

frontage.ibc@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is

https:/linsolvencyandbankruptcy.in/ci rp/frontage-
media-private-limited/ Or email at

available at frontage.ibc@gmail.com
10 Last date for receipt of expression of |19.12.2024
| interest
11 Date of issue of provisional list of 22.12.2024
| prospective resolution applicants
12, tLast dqtg for sybmission of objections 2512 2024
| to provisional list
13, Date of igsue of ﬂngl list of' 28.12.2024
prospective resolution applicants
14.| Date of issue of information memo- | 28.12.2024
randum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
E Last date for submission of resolution | 27.01.2025

| plans

16.| Process email id to submit EOI frontage.ibc@gmail.com

Date: 04.12.2024
Place: Mumbai

Sd/- Manish Lalji Dawda

Resolution Professional in the matter of Frontage Media Private Limited
Registration No.: IBBI/IPA-001/IP-P02506/2021-2022/13797

AFA: AA1/13797/02/170823/104469 (Valid up to — 30.06.2025)

AAA Insolvency Professionals LLP, 144, Mittal Court, B Wing, Nariman Point, Mumbai,

financialexp.epapkin

Maharashtra - 400021
o9 ©

were made at SRCC this year. Fund,Houlihan Lokey,Air India.

DOSHION WATER UMBRELLA (CUDDALORE) PRIVATE LIMITED (In Liquidation}
Reg. Off: A-103/10, Tirth Bhumi Apartment, Near Law Garden,

Ellisbridge, Ahmedabad-380 006, Gujarat, India.

10k E-AUCTION SALE NOTICE UNDER INSOLVERCY AND BANKRUPTCY CODE, 2016
Tha fedawing Assats and Properbies of DOGHION WATER URABRELLA (CLRIDALDRE) PRIVATE
LIMITED {in Liguictation) havirg GIN: U4 10006011 PTEDEAS34 Innming part of Liguidation Eslats
ane for sale by the Liquidator trough é-auckion on "85 15 WHERE IS5, A5 15 WHAT 15, WHATEVER
THERE 15 AND N0 RECOURSE BASIS” as par detalls mentionad in e table given below, The sabe wil
be done through the e-auction platforrn (Wish undimited extension -of 5 min  each)
hitps=//nbid.nesl.co.in'app/Togin,

| Assel Description ~ Reserve Price | EMD Amount | Bid Incremental |
{ln Rz.) iin Rs.) Value {In Rs.)
Sale of ihe Corporate Debior a3 a Going Concern
Dale and Time ol E Auclion: 02.01_2025 From 03.00 PM o 05.00 PM
Sale ol e Corparats | INR 10.03,83,300/- | INK 1,00,38.330/- | WR 10.03,333-
Dedtor a5 2 Gofg Concern: | (Indian Rupess Tep | {ndian Bupees One | (Indian Ropess
a5 per Ragulation 32(e) of Caore Thiea Lakh Crore Therty-Eighl- | Ten Lakh Theaa
the IBEI {Liguidatan Eighty-Thres Thousand Three | Thousand Exght
Procass) Requiations Thougznd Three Hurdred Thirty Hundned Thirly-
2016 | Hundred Onby) | Oy Three Only)
Lasl Date for Submiszion of Elgikility Documenls 1R 272024
Date of Intimation of Qualilied Bidders 211272024
Lazi date for Inspection 2B1252024 |
Lazi date for EMD 3122024
E- Auction Date B0 12025

(1) EMD can be deposited elher by rermdtance info the accounl of through demsand draft {2)
Interested  applicants may refer to the COMPLETE E- AUCTHON PROCESS INFORMATION
DOCUMENT containing detalls of terms and corditions of onling E-Auction, E-Aucton Bld form,
Eligibifity Criteria, Declaration by Bldders, EMD requirement etc., available a
htips://nbid.nesl.co.in‘app/ogin or through £ Mail - cip, doshionwater@gmail com (process
specific). (3] The Liqusdator has right to accept ar canced or extend or mody, atc, any tarms and
conosions of E-Auckion-at any fime. He has mghd to reject amy of the bid without giving amy reasans
He has right to cancel E-Auction 3t any time. {4) For technical asssstance, conlact Araventhan 5 E,
Contast moo; + 91 83846 P09, Email: aeventhanse@nasl.oeim or Gunjan Namla, costtact ni;
+81 B4T018554, Emal gunjarni@mesioo.in or for E-Auclion details, contzet Liguidator, Ph. Mo,
9428012320, Email: cirp.deshianwater@amail.com [5) E-Auclidn plallaim!
hitgs-mbid. neslcouin/applegine (Merested bidders are requested to o wis# the above-meslionsd
wibesits and suhrmit a bid, Sd

Chirag Shah- Liquidatar

Doshion Water Umbrella Cuddalare Privale Limited- under Liguidation
|BBI Reg. No.: IBBIIPA-009MP-POT169/2018-1911837

AFA Mo.: AAY 18370311 2251107567 valld upio 31st December, 2025
Address: 208, Ratnara; Spring, Cpp. HOFC Bank House,

Basides Navnirman Go-op Bank. Navrangpura, Shmedabad-280009

Date: 04.12.2024
Place: Ahmedabad

Form No. = NCLT 3A
{Rule 35 of the Mational Company Law Tribunal Rules, 2018}
Before The National Company Law Tribunal, Kolkata Bench
Company Petition C.P. (CAAV92/KB/2024
In connection with Company Application Mo. C.A(CAANTIKBIZ024

In the matter of Sections 230 to 232 and other applicable provisions of
the Companies Act, 2013 read with Companies (Compromises,
Arrangements and Amalgamations) Rules, 2016

and

In the matter of Scheme of Arrangement between Umang Dairies Limited,
Panchmahal Properties Limited and Bengal & Assam Company Limited
and thelr respective Shareholders and Creditors

Bengal & Assam Company Limited [CIN: LET120WB1847PLC221402], a
Public Limited Company incorporated under the Companies Act, 1913, and
having its Registered QOffice at 7, Council House Street, Kolkata-700 001,
Weast Bengal.

.. hereinafter referred to as the Petitloner Company

NOTICE OF HEARING OF PETITION

A pefition under Sections 230-232 of Companies Act, 2013 [Petition) seaking
ganction of the proposad Scheme of Arrangement bebween Umang Dairies
Limited, Panchmahal Properties Limited and Bengal & Assam Company
Limited and thair respeclive Shargholders & Cradifors, was presanted by the
Patilicner Company bafore the Kalkala Bench of Hon'ble National Company
Law Tribunal (Tribunal ! NCLT) on 6th Movember, 2024 and was admitted by
the Hon'ble WCLT, Hon'bie NCLT wide ifs order dated Gth November, 2024
read with cormigendum ordar dated 14th Novembar, 2024, has fixed 3rd January,
2025 as the next date of hearing of the Pelition

Any parson desirous of supporting or cpposing the sald Petition should send
to the Petitioner Company, at the address mentioned above. a notice of his /
har intention, signad by him ! her or by his [ her advocate, with his ¥ her namea
and address, and to the Hon'ble NCLT at 5, Esplanadea Row (West), Town Hall,
Ground and 15t Floor, Kolkata, PIM - 700001, s0-as to reach the Pelitioner
Company not later than two days before the next date fixed for hearing of the
Patibon La. 3rd January, 2025, Any person who seeks 1o oppose the Palition,
the grounds of opposition or a copy of s [ har affidawvit, shall be furnished with
such notice, A copy of the Petifion will be fumished by tha Peliioner Company
lo any parsan reguining the same on paymeant of the prescribed charges for
the same.

Date; 3rd December, 2024
Place : Maw Dalhi

For Bengal & Assam Company Limited
Sdl-

(Dillip Kumar Swain)

Company Secretary
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